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Exchange of Indian and Pakistani Cur* 
roicies In areas under 

India's Control

5999. SHRI CHfNTAM ANf PAN!- 
GRA HI : Will the Minister o f FINANCE 
be pleased to state :

(a) whether the Rajasthan Government 
has suggested to the Central Government 
to allow exchange of Pakistani India’s con­
trol ; and

(b) if so, the decision taken thereon ?

THE MINISTER OF FINANCE (SHRI 
YESHWANT RAO CHAVAN) : (a) and
(b). In order to ensure supply of essential 
commodities from neighbouring Indian 
territory to the civil population in areas of 
Sind now under Indian occupation, some 
flftfttiinc traders arc being allowed to deposit

with the neighbouring branches of the State 
Bank of India and its subsidiaries, Pakistani 
currency in exchange for Indian Rupees. 
The amounts permitted to be so deposited 
are adequate to meet genuine requirements 
of essential trade.

Difference in Service Conditions of 
Industrial and Non-Industrial 

Employees in Defence 
Establishments

6000. SHRI S. M. BANERJEE : Will 
the Minister of DEFENCE be pleased to 
state :

(a) whether there is still discrimination 
between the industrial and non-industrial 
employees in Defence establishments in the 
matter of their service conditions ;

(b) whether the All India Defence 
Employees’ Federation has made several 
representations to this effect :

(c) if so, the steps taken to remove the 
discrimination ?

THE MINISTER OF STATE (DEFE­
NCE PRODUCTION) IN THE MINISTRY 
OF DEFENCE (SHRI VIDYA CHARAN 
SHUK.LA) : (a) There are differences in 
the terms and conditions of service of 
industrial and non-industrial employees in 
certain matters like leave, working hours, 
overtime allowance, etc.

(b) and (c). Representations have been 
received from All India Defence Employees 
Federation on the subject. The Third Pay 
Commission is already seized of the question 
and any basic changes in this regard will be 
considered on receipt of the recommenda­
tions o f the Commission.
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